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& | g1 47 faret fafer sxaamft g, o UHT at ot i G F TETQ a6T UH A0 6 S, TS w e
B, T % THT ST HeTq VTSR SaeqT THEA, ST FIT ATTIAT 6T T 1L T SAEE L FT T

3<% arfafaae Y amer 3 & Swemr (2) Ferehe wary wrfaer g G = w e sy s

B

TH ATARAAT F SAeqaid AT ATSAT I o TG AT AT AL TeqH TTIEHRTLT o Sh FIATAT § IqA=T
& SlIY 3T [Raas SARRAT T MLreAvT R ST 9ahaT gl

ALEA

T TR9T 157 & Ta1 el § tau=-135d81Et w1 - Ferar @2 & (f.#71.0+000 & f.41.25+760

wa F6.#7.28+000 & .41 29+680 Form f5.#Y. 30+620 & F5.#Y. 30+750) T ¥ orT srsie &7 Sy AT
HLAAT LT TAAT HLAAT Al d S T "erd faawor

(ST T ATH: T T et &1 7 G

EAT LY qAeA H&qT YA R TRR | R TFT | T FwT S C\LEIRERT

HeT (T ThTE) (FFRA)

1 2 3 4 5 6

ATH FT A AR
UEEIK I HC S
1 110 GRETRAI GELl 0.0639 (FFT¥) 0.0639
2 176 AT T/ T=F 0.0333 (FFa¥) 0.0333
3 177 T FO 0.2195 (FFAX) 0.2195
4 184 AT T/ T2 0.0622 (FFA¥) 0.0622
5 222 GEECAR AT 0.0052 (%47 ) 0.0052
6 223 AT FO 0.0103 (FF=a¥) 0.0103
T &7 ATH: FAET
7 1115 T T/ T=F 0.024 (ZFaT) 0.024
8 1116 GECAEA] AT 0.0061 (3% ) 0.0061
9 1117 T T/ T=F 0.0207 (Fa7) 0.0207
10 1118 BELI FO 0.0142 (ZFa¥) 0.0142
11 1119 AT T/ T=F 0.0182 (Fa%) 0.0182
12 1120 AT T/ T=F 0.0388 (FFI¥) 0.0388
13 1163 TCFRTLT AT 0.0082 (Fa7) 0.0082
14 1164 AT T2/ FO 0.0443 (ZFX) 0.0443
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HILT T TSIA . AHTYTL

15 1165 RECARA] wfew qfa 0.0263 (FT7) 0.0263
16 1167 AR ATAT/ TEF 0.0337 (Fa¥) 0.0337
17 1168 AR T/ FT 0.1399 (FFa¥) 0.1399
18 1178 GECARA] KERTKIL] 0.0575 (%37 ) 0.0575
19 1184 GAEARAI =/ FT 0.0167 (FFa¥) 0.0167
20 709 AT T/ T=F 0.0335 (ZFa¥) 0.0335
21 710 IEEL Bk 0.0025 (FFIT) 0.0025
22 714 AT T/ T=F 0.1274 (%47 0.1274
23 721 AT T/ T2 0.0564 (3%47 ) 0.0564
24 728 AR TS g 0.1038 (FFT¥) 0.1038
25 782 IREL FO 0.0102 (FFa¥) 0.0102
26 783 AT GEET 0.0451 (F%4%) 0.0451
27 784 BEL FO 0.0108 (FFa¥) 0.0108
28 785 GRETRAI GLEL 0.0083 (FFA¥) 0.0083
29 794 EEL FiO 0.0264 (FAT) 0.0264
30 901/4 AR FO 0.0052 (FFI¥) 0.0052
31 902/1 LRI GEET 0.0051 (F%a¥ ) 0.0051
32 904 [GEl (i 0.0012 (F%7T ) 0.0012
EIELNIPED

T T ATH: FTATRRT

33 203 AT FO/ T=F 0.0249 (F%77 ) 0.0249
34 5 IREL FO 0.0016 (FF=a¥) 0.0016
35 6 AT T/ T=F 0.0091 (FFI¥) 0.0091
WEEIEIEHE 1K

36 130 AT T/ T=F 0.0032 (FFI¥) 0.0032
37 131 AR GEET 0.0055 (FFa¥ ) 0.0055
38 211 AT T/ T=F 0.0058 (FF=a¥ ) 0.0058
39 213 GAEARAl T 0.0041 (ZF¥) 0.0041
40 214 GEL F 0.0002 (gFa7) 0.0002
41 218 AT T/ T=F 0.0009 (FFI¥) 0.0009
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42 249 AT T/ T=F 0.0048 (ZFa¥) 0.0048
43 250 AT T/ T=F 0.0013 (FFa¥) 0.0013
44 251 AR T 0.000001 (2%47 ) 0.0000010
45 252 AT T/ T2 0.0029 (FFI¥) 0.0029
46 254 AT T/ T2 0.0007 (FFI¥) 0.0007
47 42 BELI Edk 0.1432 (F%47) 0.1432
48 50 EEl % 0.0072 (3%77 ) 0.0072
49 51/1 REL Bk 0.0162 (Fa¥) 0.0162
50 53 EEL FO 0.0008 (FFa¥ ) 0.0008
51 60 GREDRAI T 0.0018 (ZFI¥) 0.0018
52 607 AT T/ T2 0.0029 (F%47 ) 0.0029
UEEIEIGCASISUIC

53 1032 BEL (i o 0.0076 (FFI¥) 0.0076

EIESIEBE?
54 1033 BEL (i 5 0.0384 (ZFT¥) 0.0384
55 1036 EEL (i 5 0.0058 (FFI¥) 0.0058
56 1056 EEL (i 5 0.0006 (FFT¥ ) 0.0006
57 1060 BEL % 0.0049 (FFI¥) 0.0049
58 1062 BEL (i o 0.0028 (FFI¥) 0.0028
EIESIHEBE?

59 1362 IEEL FO 0.0136 (FF=a¥) 0.0136
60 1364 BEL FO 0.0035 (FFIX) 0.0035
61 1365 [GEl F 0.0217 (3%a%) 0.0217
62 1389 GEL Fior 0.0572 (FT7) 0.0572
63 1390 IEEL FO 0.0044 (ZF¥) 0.0044
64 1392 IEEL Elk 0.0591 (FF=a¥) 0.0591
65 1393 BEL FO 0.0395 (FFIX) 0.0395
66 1404 EEl F 0.0041 (%A ) 0.0041




[\ II—&vE3(ii)] HTL T (ST ETLTI0T 5

o/
67 1481 EEl RIELUREY 0.0003 (Fa7) 0.0003
AT
o/
68 1482 BEl RIELURET 0.0001 (FAT) 0.0001
AT
Fia/ 0.000006 (FaT ) 0.0000060
69 1662 BE(l RIEEURET
EeEip
Rt kil .
70 1691 0.0044 (Fa7) 0.0044
o/
71 1692 BEL RIELUREY 0.0098 (FaT ) 0.0098
AT
72 1693 BEL i 0.0028 (FaT) 0.0028
73 1695 s Fir 0.0004 (FT7) 0.0004
o/
74 1777 IGEl 5 0.0005 (%27 ) 0.0005
Rt ki -
75 1778 0.0002 (Fa7) 0.0002
76 1796 EEl Fir 0.0003 (FAT) 0.0003
77 1797 IGEl Fi 0.0001 (Z#FaT) 0.0001
o/
78 1815 BEL & 0.001 (FAT) 0.001
79 1841 [GEll F 0.0001 (F%aT ) 0.0001
80 600 TR TTET 0.0138 (FT7) 0.0138
81 831 TR aeET g 0.0006 (FT7) 0.0006
o/
82 832 EEl 5 0.0036 (FT7) 0.0036
83 839 AT F/ ATAT 0.0005 (%37 ) 0.0005
o/
84 846 EEl RIELURET 0.0027 (Fa7) 0.0027
EEiEie
85 882 TR KEkd 0.0009 (FAT) 0.0009
86 918 IGEil Fr 0.0046 (FT7) 0.0046
87 966 BEL RIEGIRET 0.0032 (Fa7) 0.0032
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88 974 IREL FO 0.0013 (FFa¥) 0.0013
89 975 EEL Bk 0.0233 (FFT¥) 0.0233
T T ATH; HIAGTS
90 465 AT T/ 9T 0.0023 (F%47 ) 0.0023
o/
ST/
91 468 AT AT 0.027 (Fa¥) 0.027
SEED
92 476 AT aﬁﬁ /v 5 0.0002 (FFa¥) 0.0002
93 477 AT aﬁﬁ /v 5 0.0004 (FFa¥) 0.0004
T FT AT T4qTS
94 862 GG T/ T2 0.0009 (F%47 ) 0.0009
95 893 AT T/ T2 0.0003 (F%47 ) 0.0003
96 899 AT T/ A=F 0.009 (FFI¥) 0.009
97 902 AT T/ T2 0.0106 (F%a¥ ) 0.0106
08 914 AT T/ AT 0.0188 (FFa¥) 0.0188
99 953 AT T/ T2 0.0019 (F%a7) 0.0019
100 954 BEL FiO 0.0092 (FFI¥) 0.0092
101 955 IREL FO 0.0098 (FFI¥ ) 0.0098
102 956 IBEL i 0.0015 (F%a¥ ) 0.0015
T T ATH: TATET el T
103 244 [GEll F 0.0049 (%7 ) 0.0049
104 526 IEEL O 0.0221 (F%4% ) 0.0221
105 540 [GEll F 0.0179 (37X ) 0.0179
UEEIEICHET IS
106 125 BEL FO 0.0109 (FFI¥) 0.0109
107 132 IBEL Elk 0.1794 (F%47 ) 0.1794
108 142 TCFRTLT T 0.0058 (%77 ) 0.0058
109 143 IEEL (i 5 0.0245 (FFa¥) 0.0245
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110 144 IGEil F 0.0001 (%% ) 0.0001

111 145 EEL Bk 0.007 (FFa¥) 0.007

112 151 [GELl F 0.0057 (%47 ) 0.0057

UEEIK I HE IERIES

113 151 e F/ 0.000015 (3%a¥ ) 0.0000150
o/

114 155 AT m/ 0.0002 (FFI¥) 0.0002
IREL
Fu/

115 156 GG RIEELRET 0.0048 (ZFIT) 0.0048
RIEED

116 66 BELI FiO 0.0136 (FT¥) 0.0136

117 68 IGELl F 0.015 (F%aT ) 0.015

118 69 BELI FiO 0.0128 (FA¥) 0.0128

119 70 EEL FiO 0.0013 (FFa¥) 0.0013

120 73 ACRTET GEET 0.0199 (FFa¥) 0.0199

T T ATH: AF1AT

121 216 [GEll % 0.0005 (%47 ) 0.0005
Fu/

122 218 BELI RIELLRET 0.0011 (FFA¥) 0.0011
AraTET

123 221 [GEll F 0.003 (F%a7 ) 0.003

124 223 REL FO 0.000037 (2%47 ) 0.0000370

UEEIEIERCICE

125 6 [GEl Fior 0.0076 (FT7) 0.0076

ATTe T ATH: HTed

126 4 IBEL O 0.0021 (FF=a¥) 0.0021

127 5 IEEL (i 5 0.0142 (ZF¥) 0.0142

T T ATH: TIAT

128 12 IEEL FO 0.0008 (FFI¥) 0.0008
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129 13 IEEL FO 0.0022 (3%47 ) 0.0022
130 14 EEL Bk 0.022 (FFaX) 0.022
131 15/3 IEEL FO 0.0007 (Z#F=a¥) 0.0007
132 16 TCRTE GEET 0.0009 (FFIT) 0.0009
133 17 IREL FO 0.0005 (FFI¥ ) 0.0005
134 18 IEEL FO 0.021 (F%a7) 0.021
ATTe T ATH: WSaT

135 102 IGELl F 0.0042 (3%7T ) 0.0042
136 119 BEL Bk 0.0022 (FFI¥) 0.0022
137 120 EEL FiO 0.0085 (FFI¥ ) 0.0085
138 123 IREL FO 0.0049 (FFa¥) 0.0049
139 124 EEL FiO 0.0132 (FFa¥) 0.0132
140 125 [GEll (i 5 0.0043 (%77 ) 0.0043
141 126 GECARA} T 0.0003 (%47 ) 0.0003
142 127 BELI FiO 0.0242 (ZFAT) 0.0242
143 177 BEL FiO 0.0001 (ZFa¥) 0.0001
144 178 [GEll F 0.005 (%37 ) 0.005
145 179 BEL FiO 0.002 (FFa¥) 0.002
146 197 IGELl F 0.0052 (Z#a7 ) 0.0052
147 198 [GEll F 0.0115 (3% ) 0.0115
148 199 [GEl Fior 0.0097 (#4347 ) 0.0097
149 200 IEEL FO 0.0148 (FFI¥) 0.0148
150 201 GECAEA] T 0.005 (ZFT7) 0.005
151 98 BEL FO 0.0049 (FFI¥) 0.0049
152 99 IEEL FO 0.0006 (FF=a¥) 0.0006
T T AT TS

153 10 [GEll (i 5 0.0012 (3%7T) 0.0012

UEEIGIE AGLEEL
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154 240 AT gml 0.0013 (FFa¥) 0.0013
155 241 IGEil FT 0.0126 (377 ) 0.0126
156 242 AT KEET 0.0104 (F%4%) 0.0104
157 243 BEL FO 0.0064 (FFa¥) 0.0064
158 244 GREDRAI T 0.0105 (FFA¥) 0.0105
159 245 EEL Bk 0.0522 (FFI¥) 0.0522
160 248 IREL FO 0.0166 (FFI¥) 0.0166
161 249 REL Bk 0.0098 (FFI¥ ) 0.0098
162 250 EEL FO 0.0032 (FFa¥) 0.0032
163 251 IBEL i 0.0024 (3%47 ) 0.0024
164 252 EEL FiO 0.0008 (FFI¥ ) 0.0008
165 254 IREL FO 0.0008 (FFa¥ ) 0.0008
166 255 IGELl i 0.0147 (3277 ) 0.0147
EIESIEBE?
167 257 IBEL i 0.0508 (F%a¥ ) 0.0508
168 258 BEL FO 0.0323 (FFa¥) 0.0323
169 260 IBEL i 0.0001 (F%4¥ ) 0.0001
170 261 BEL FiO 0.0343 (FA¥) 0.0343
171 269 IBEL FO 0.0111 (FFT7) 0.0111
172 270/416 IBEL o 0.0022 (3%47 ) 0.0022
173 275 ACRTE REET 0.0061 (FFX) 0.0061
174 280 [GEl F 0.0002 (%77 ) 0.0002
175 281 [GEl F 0.0055 (%37 ) 0.0055
176 313 IEEL FO 0.0098 (FFI¥ ) 0.0098
177 338 IEEL FO 0.0032 (FF=a¥) 0.0032
178 341 BEL F 0.0259 (F#aT ) 0.0259
179 342 [GEll F 0.0198 (377 ) 0.0198
180 346 REL Elk 0.0044 (Z%47 ) 0.0044
181 347 IEEL FO 0.0286 (FFI¥) 0.0286
182 348 IEEL Elk 0.0143 (ZFa¥) 0.0143
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183 350 BREil T 0.0048 (zF7T ) 0.0048
184 351 BEil e 0.0288 (%Y ) 0.0288
185 63 EEl F 0.0072 (%37 ) 0.0072
186 64 BEil e 0.0258 (ZF7T ) 0.0258
187 68 BEil e 0.0223 (zFe7T) 0.0223

Total 2.969159

[®T1.5. CE-ROBPL/30010/103/25-26/3A]
ag e E™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 19th June, 2026

S.0. 3320(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for the
rehabilitation /upgradation/widening to 2 laning with paved shoulders of NH-135BD Stretch Sirmour - Kalwari Section
(Chainage km 0+000 to km 35+920) in the State of Madhya Pradesh., hereby declares its intention to acquire such land;

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section (1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, The Sub Divisional Magistrate
(Revenue), Sirmour, Rewa District, in writing and shall set out the grounds thereof and the Competent Authority shall
give the objector an opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all
such objections and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order,
either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under this notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired with or without structure falling within the stretch of
rehabilitation/upgradation/widening to 2 laning with paved shoulders of NH-135BD Stretch Sirmour - Kalwari
Section (Chainage km 0+000 to km 25+760, km 28+000 to 29+680 and km 30+620 to km 30+750) in the State of

Madhya Pradesh.

|State: MADHYA PRADESH |IDistrict: REWA |
SI. No. Survey/Plot Type of Land Nature of Land Area Area
Number (in Local Unit) (in Hectares)

L1 | 2 L3 | 4 [ 5 I 6 |
|Taluk: Sirmour |
|Village: Balahara |
I ll110 ||Government  |[River | 0.0639 (Hectare )| 0.0639)]
12 1176 ||Common |Agriculture/ Road || 0.0333 (Hectare )| 0.0333|
13 1177 ||Common ||Agriculture | 0.2195 (Hectare )|, 0.2195|
l4 ||184 ||Common |Agriculture/ Road || 0.0622 (Hectare )| 0.0622]
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5 (222 |[Government  |[Nala || 0.0052 (Hectare )|| 0.0052]
l6 11223 ||Common ||Agriculture | 0.0103 (Hectare )|, 0.0103)|
|Village: Keoti |
|7 ”1 115 ”Common “Agriculture/ Road “ 0.024 (Hectare )“ 0.024|
|8 ||l 116 ||Government ||Nala || 0.0061 (Hectare )|| 0.0061|
l9 [[1117 |[Common |[Agriculture/ Road || 0.0207 (Hectare )| 0.0207|
10 1118 |[Private |[Agriculture || 0.0142 (Hectare )|| 0.0142]
11 1119 ||Common ||Agriculture/ Road || 0.0182 (Hectare )| 0.0182]
12 [[1120 |[Common |[Agriculture/ Road || 0.0388 (Hectare )| 0.0388]
113 [1163 |[Government  |[Nala || 0.0082 (Hectare )|| 0.0082]
14 l|1164 ||Common |IRoad/ Agriculture || 0.0443 (Hectare )| 0.0443)|
15 [[1165 ||Government  |[Temple Land | 0.0263 (Hectare )|| 0.0263]
16 1167 ||Government  ||Nala/ Road | 0.0337 (Hectare )|, 0.0337|
|17 ||1 168 ||Government ||Road/ Agriculture ” 0.1399 (Hectare )” 0.1399|
|18 “1 178 ||Government ||R0ad/ Agriculture ” 0.0575 (Hectare )“ 0.05 75|
| 19 ” 1184 ||Government ||R0ad/ Agriculture ” 0.0167 (Hectare )” 0.01 67|
|20 ||709 ||Common ||Agricu1ture/ Road ” 0.0335 (Hectare )” 0.0335|
21 710 ||Private || Agriculture | 0.0025 (Hectare )|| 0.0025|
|22 ”7 14 ||C0mm0n ||Agriculture/ Road ” 0.1274 (Hectare )” 0.1 274|
|23 ||721 ||Common ||Agricu1ture/ Road ” 0.0564 (Hectare )” 0.0564|
|24 ”728 ||Government ||Revenue Land ” 0.1038 (Hectare )|| 0.1038|
125 782 ||Private ||Agriculture | 0.0102 (Hectare )|, 0.0102
126 ||783 ||Government  ||Road || 0.0451 (Hectare )|| 0.0451|
27 |[784 ||Private || Agriculture | 0.0108 (Hectare )|| 0.0108]
28 1785 ||Government  ||Nala | 0.0083 (Hectare )|| 0.0083)|
29 |[794 ||Private || Agriculture || 0.0264 (Hectare )|| 0.0264]
|3O “901/4 ||Government ”Agriculture ” 0.0052 (Hectare )|| 0.0052|
131 1902/1 ||Government  ||Road | 0.0051 (Hectare )|, 0.0051]|
32 904 Private Agriculture/ 0.0012 (Hectare ) 0.0012
Commercial
|Village: Kanatori |
133 1203 ||Common ||Agriculture/ Road || 0.0249 (Hectare )| 0.0249)|
[34 [Is |[Private |[Agriculture || 0.0016 (Hectare )|| 0.0016|
|35 ”6 ||Common ||Agriculture/ Road ” 0.0091 (Hectare )” 0.0091|
|Village: Chauri |
136 [[130 |[Common [Agriculture/ Road || 0.0032 (Hectare )| 0.0032]
37 131 ||Government  |[Road | 0.0055 (Hectare )|| 0.0055|
|38 ||21 1 ||Common ||Agriculture/ Road || 0.0058 (Hectare )|| 0.0058|
139 l213 |[Government  |[Rasta || 0.0041 (Hectare )|| 0.0041]
140 214 ||Private ||Agriculture | 0.0002 (Hectare )| 0.0002|
41 218 ||Common |Agriculture/ Road || 0.0009 (Hectare )| 0.0009)|
42 1249 ||Common ||Agriculture/ Road || 0.0048 (Hectare )| 0.0048)|
|43 ||250 ||Common ||Agricu1ture/ Road ” 0.0013 (Hectare )” 0.0013|
|44 251 ||Government  ||Road 110.000001 (Hectare )|| 0.0000010|
l45 252 ||Common |Agriculture/ Road || 0.0029 (Hectare )| 0.0029)|
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|46 ”254 ”Common “Agriculture/ Road “ 0.0007 (Hectare )“ 0.0007|
|47 ”42 ||Private ”Agriculture ” 0.1432 (Hectare )” 0.1432|
48 50 Private /égricultur.e/ 0.0072 (Hectare ) 0.0072
ommercial
49 ll51/1 ||Private ||Agriculture | 0.0162 (Hectare )|, 0.0162
|50 ||53 ||Private ”Agriculture ” 0.0008 (Hectare )” 0.0008|
|51 ||60 ”Government “Rasta “ 0.0018 (Hectare )“ 0.0018|
|52 ||607 ||Common ||Agriculture/ Road || 0.0029 (Hectare )|| 0.0029|
|Village: Lalgaon |
53 1032 Private Agriculture/ 0.0076 (Hectare ) 0.0076
Commercial
54 1033 Private Agriculture/ 0.0384 (Hectare ) 0.0384
Commercial
55 1036 Private Agriculture/ 0.0058 (Hectare ) 0.0058
Commercial
56 1056 Private Agriculture/ 0.0006 (Hectare ) 0.0006
Commercial
57 1060 Private ﬁegsr:g;‘}ft‘:;f/ 0.0049 (Hectare ) 0.0049
58 1062 Private Agriculture/ 0.0028 (Hectare ) 0.0028
Commercial
59 1362 ||Private ||Agriculture | 0.0136 (Hectare )|, 0.0136|
60 [[1364 ||Private || Agriculture | 0.0035 (Hectare )|| 0.0035|
l61 [[1365 ||Private || Agriculture | 0.0217 (Hectare )|| 0.0217|
62 111389 ||Private ||Agriculture | 0.0572 (Hectare )|, 0.0572
63 [[1390 ||Private || Agriculture || 0.0044 (Hectare )|| 0.0044]
64 [[1392 ||Private || Agriculture | 0.0591 (Hectare )|| 0.0591|
l65 11393 ||Private ||Agriculture | 0.0395 (Hectare )| 0.0395|
l66 [[1404 ||Private || Agriculture | 0.0041 (Hectare )|| 0.0041]
Agriculture/
67 1481 Private Commercial/ 0.0003 (Hectare ) 0.0003
Residential
Agriculture/
68 1482 Private Commercial/ 0.0001 (Hectare ) 0.0001
Residential
Agriculture/ 0.000006 (Hectare ) 0.0000060
69 1662 Private Commercial/
Residential
70 1691 Private Agriculture/ 0.0044 (Hectare ) 0.0044
Commercial
Agriculture/
71 1692 Private Commercial/ 0.0098 (Hectare ) 0.0098
Residential
[72 [[1693 |[Private |[Agriculture || 0.0028 (Hectare )|| 0.0028|
173 1695 ||Private ||Agriculture | 0.0004 (Hectare )|| 0.0004|
74 1777 Private /égricu““r.e/ 0.0005 (Hectare ) 0.0005
ommercial
75 1778 Private /égricultur.e/ 0.0002 (Hectare ) 0.0002
ommercial
76 1796 ||Private || Agriculture | 0.0003 (Hectare )| 0.0003
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177 [[1797 |[Private ||Agriculture || 0.0001 (Hectare )|| 0.0001|
78 1815 Private Agriculture/ 0.001 (Hectare ) 0.001
Commercial
79 [[1841 |[Private |[Agriculture || 0.0001 (Hectare )|| 0.0001]
|80 ||600 ||Government ||Rasta || 0.0138 (Hectare )|| 0.0138|
|81 ||831 ||Government ||Government Land ” 0.0006 (Hectare )” 0.0006|
82 832 Private Agriculture/ 0.0036 (Hectare ) 0.0036
Commercial
|83 ||839 ||Common ||Agricu1ture/ Nala || 0.0005 (Hectare )|| 0.0005|
Agriculture/
84 846 Private Commercial/ 0.0027 (Hectare ) 0.0027
Residential
185 882 ||Government  ||Road | 0.0009 (Hectare )|| 0.0009)|
86 018 ||Private || Agriculture || 0.0046 (Hectare )|| 0.0046|
87 [l966 ||Private ||Commercial | 0.0032 (Hectare )|| 0.0032]
88 974 ||Private ||Agriculture | 0.0013 (Hectare )|| 0.0013)|
89 |lo75 ||Private || Agriculture || 0.0233 (Hectare )|| 0.0233]
[Village: Kolahai |
|90 ||465 ||C0mm0n ||Agriculture/ Road ” 0.0023 (Hectare )” 0.0023|
Agriculture/
91 468 Common Commercial/ 0.027 (Hectare ) 0.027
Residential/ Road
92 [l476 ||Common |Agriculture/ PWD || 0.0002 (Hectare )|| 0.0002]
93 1477 ||Common ||Agriculture/PWD | 0.0004 (Hectare )|| 0.0004|
|Village: Patai |
|94 “862 ||Comm0n ||Agriculture/ Road ” 0.0009 (Hectare )” 0.0009|
|95 1893 ||Common ||Agriculture/ Road || 0.0003 (Hectare )| 0.0003)|
96 899 ||Common ||Agriculture/ Road || 0.009 (Hectare )|| 0.009)]
|97 “902 ||Comm0n ||Agriculture/ Road ” 0.0106 (Hectare )” 0.0106|
|98 llo14 ||Common ||Agriculture/ Road || 0.0188 (Hectare )| 0.0188]|
99 [lo53 ||Common ||Agriculture/ Road || 0.0019 (Hectare )|| 0.0019)]
100 ]l954 ||Private ||Agriculture | 0.0092 (Hectare )|| 0.0092|
o1 {955 ||Private ||Agriculture | 0.0098 (Hectare )|, 0.0098|
102 |l9s6 |[Private |[Agriculture || 0.0015 (Hectare )|| 0.0015]
|Village: Pangadi Kala |
103 [[244 ||Private ||Agriculture | 0.0049 (Hectare )|, 0.0049)|
104 |[526 |[Private |[Agriculture || 0.0221 (Hectare )|| 0.0221]
[10s |[540 ||Private ||Agriculture | 0.0179 (Hectare )|| 0.0179|
[Village: Chiyar |
[1o6  |125 |[Private |[Agriculture || 0.0109 (Hectare )|| 0.0109]
107|132 ||Private || Agriculture || 0.1794 (Hectare )|| 0.1794]
|108 ||142 ||Government ||Rasta || 0.0058 (Hectare )|| 0.0058|
109 143 Private éfrr;f;litr‘flz/l 0.0245 (Hectare ) 0.0245
110|144 ||Private || Agriculture | 0.0001 (Hectare )| 0.0001]
|1 11 ||145 ||Private ||Agriculture || 0.007 (Hectare )|| 0.007|
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iz 151 |[Private ||Agriculture || 0.0057 (Hectare )|| 0.0057|
|Village: Badiaur |
13 151 Private Agricultur'e/ 0.000015 (Hectare ) 0.0000150
Commercial
Agriculture/
114 155 Common Commercial/ 0.0002 (Hectare ) 0.0002
Government/ Private
115 156 Common é(g);ll‘r’itr‘flz / Road 0.0048 (Hectare ) 0.0048
|1 16 ”66 ”Private “Agriculture “ 0.0136 (Hectare )“ 0.0136|
| 117 ||68 ||Private ||Agricu1ture || 0.015 (Hectare )|| 0.015|
118 |l69 ||Private || Agriculture | 0.0128 (Hectare )|| 0.0128]
119 |70 ||Private ||Agriculture | 0.0013 (Hectare )|, 0.0013)|
120 |73 ||Government  ||Road || 0.0199 (Hectare )|| 0.0199]
|Village: Newariya |
121 216 Private gegsrllgzrlft‘::/ 0.0005 (Hectare ) 0.0005
Agriculture/
122 218 Private Commercial/ 0.0011 (Hectare ) 0.0011
Residential
123 |21 ||Private || Agriculture | 0.003 (Hectare )|| 0.003]
124|223 ||Private ||Agriculture 110000037 (Hectare )|| 0.0000370|
|Village: Dhauwana |
125 |l ||Private || Agriculture | 0.0076 (Hectare )|| 0.0076|
|Village: Katan |
126 |l ||Private || Agriculture | 0.0021 (Hectare )|| 0.0021]
127 5 Private Agriculture/ 0.0142 (Hectare ) 0.0142
Commercial
|Village: Dasapurwa |
128 |12 ||Private || Agriculture | 0.0008 (Hectare )|| 0.0008|
129 |13 ||Private ||Agriculture | 0.0022 (Hectare )|, 0.0022|
130 |14 ||Private || Agriculture | 0.022 (Hectare )|| 0.022]
131 |[153 ||Private ||Agriculture || 0.0007 (Hectare )|| 0.0007|
132 |l1e ||Government  ||Road | 0.0009 (Hectare )| 0.0009)]
133 (17 |[Private |[Agriculture || 0.0005 (Hectare )|| 0.0005|
| 134 ” 18 ||Private ||Agricu1ture || 0.021 (Hectare )|| 0.021 |
|Village: Bhathawa |
135 |[102 |[Private |[Agriculture || 0.0042 (Hectare )|| 0.0042]
136 119 ||Private ||Agriculture || 0.0022 (Hectare )|| 0.0022|
137|120 ||Private || Agriculture | 0.0085 (Hectare )| 0.0085|
138|123 |[Private |[Agriculture || 0.0049 (Hectare )|| 0.0049)|
139 |[124 |[Private |[Agriculture || 0.0132 (Hectare )|| 0.0132]
140 125 Private /égricu““r.e/ 0.0043 (Hectare ) 0.0043
ommercial
141 {126 ||Government  ||Rasta | 0.0003 (Hectare )|| 0.0003)|
|142 ||l27 ||Private ”Agriculture ” 0.0242 (Hectare )” 0.0242|
143|177 ||Private ||Agriculture | 0.0001 (Hectare )|, 0.0001]|
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144|178 |[Private ||Agriculture || 0.005 (Hectare )|| 0.005]
145|179 ||Private ||Agriculture | 0.002 (Hectare )| 0.002|
146|197 |[Private |[Agriculture || 0.0052 (Hectare )|| 0.0052]
147|198 |[Private |[Agriculture || 0.0115 (Hectare )|| 0.0115|
|148 ||199 ||Private ||Agricu1ture || 0.0097 (Hectare )|| 0.0097|
|149 ”200 ”Private “Agriculture “ 0.0148 (Hectare )“ 0.0148|
150 |l201 |[Government  ||Rasta || 0.005 (Hectare )|| 0.005]
151 |l98 ||Private ||Agriculture | 0.0049 (Hectare )| 0.0049|
152 |l99 |[Private |[Agriculture || 0.0006 (Hectare )|| 0.0006|
|Village: Madari |
153 10 Private Agriculture/ 0.0012 (Hectare ) 0.0012
Commercial
|Village: Siswa |
154 |]240 Common agredwre) 1| 0.0013 (Heetare ) 0.0013
155 |[241 ||Private || Agriculture | 0.0126 (Hectare )|| 0.0126]
156  |[242 ||Government  ||Road | 0.0104 (Hectare )|| 0.0104]
|157 ||243 ||Private ||Agricu1ture || 0.0064 (Hectare )|| 0.0064|
|158 ”244 ||Government ”Rasta ” 0.0105 (Hectare )“ 0.0105|
159  |l245 ||Private || Agriculture | 0.0522 (Hectare )|| 0.0522]
|16O ||248 ||Private ||Agriculture || 0.0166 (Hectare )|| 0.0166|
161 |[249 ||Private || Agriculture | 0.0098 (Hectare )|| 0.0098|
162 250 ||Private || Agriculture | 0.0032 (Hectare )|| 0.0032]
|163 ||251 ||Private ||Agriculture || 0.0024 (Hectare )|| 0.0024|
164 |[252 ||Private || Agriculture | 0.0008 (Hectare )|| 0.0008|
165 |[254 ||Private || Agriculture | 0.0008 (Hectare )|| 0.0008|
166 255 Private Agriculture/ 0.0147 (Hectare ) 0.0147
Commercial
167 |[257 ||Private || Agriculture | 0.0508 (Hectare )|| 0.0508]
l168  |l258 ||Private || Agriculture | 0.0323 (Hectare )|| 0.0323]
169 [[260 ||Private ||Agriculture | 0.0001 (Hectare )|, 0.0001]|
170 |je1 ||Private ||Agriculture || 0.0343 (Hectare )|| 0.0343)|
171 |l269 ||Private || Agriculture | 0.0111 (Hectare )|| 0.0111]
172 |[270416 |[Private |[Agriculture || 0.0022 (Hectare )|| 0.0022]
173 275 ||Government  |[Road || 0.0061 (Hectare )|| 0.0061]
174|280 ||Private || Agriculture | 0.0002 (Hectare )| 0.0002]
|175 ||281 ||Private ||Agriculture || 0.0055 (Hectare )” 0.0055|
176 |]313 ||Private ||Agriculture || 0.0098 (Hectare )|| 0.0098|
177|338 ||Private || Agriculture | 0.0032 (Hectare )| 0.0032]
178 |j341 |[Private |[Agriculture || 0.0259 (Hectare )|| 0.0259)]
179 [j342 ||Private ||Agriculture | 0.0198 (Hectare )|| 0.0198|
[180 {346 ||Private ||Agriculture | 0.0044 (Hectare )|| 0.0044|
181 |]347 ||Private l|Agriculture | 0.0286 (Hectare )|, 0.0286)|
182 (348 ||Private ||Agriculture | 0.0143 (Hectare )|, 0.0143)|
|183 ||350 ||Private ”Agriculture ” 0.0048 (Hectare )” 0.0048|
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l184  |351 |[Private ||Agriculture || 0.0288 (Hectare )|| 0.0288|
|185 ||63 ||Private ||Agricu1ture || 0.0072 (Hectare )|| 0.0072|
|186 ||64 ”Private “Agriculture “ 0.0258 (Hectare )“ 0.0258|
187 |l68 |[Private |[Agriculture || 0.0223 (Hectare )|| 0.0223|
| Total| 2.969159)
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